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Item No.13                (Court No. 2)  
  
 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPALBENCH 

 
(By Video Conferencing) 

 
Original Application No. 105/2022 

 
 
Arif Nawaz M. M. Iraqi                   Applicant 
 

 
Versus 

 
 

State of Maharashtra                Respondent 
 
 
Date of hearing: 04.02.2022 
 
 

         CORAM: HON’BLE MR. JUSTICE BRIJESH SETHI, JUDICIAL MEMBER 
HON’BLE PROF. A. SENTHIL VEL, EXPERT MEMBER 

 
  
Application is registered based on a complaint received by Post. 
 
 

ORDER 
 

1. Grievance of the applicant Mr. Arif Nawaz M. M. Iraqi, is regarding 

unscientific discharge of sewage in open water bodies i.e. in Ulhas River 

and Desai Creek in Mumbra and Diva Distt. Thane, causing water 

pollution and serious health hazard to the nearby residents and for 

spreading various kind of diseases.  

 
2. Having regard to the seriousness of the allegations, it appears 

necessary to ascertain the factual position in the matter through a Joint 

Committee of the CPCB, State PCB, Commissioner, Municipal 

Corporation & District Magistrate, Thane, Maharashtra and Chairperson, 

MCZMA (Maharashtra Coastal Zone Management Authority). The State 

PCB will be the Nodal agency for coordination and compliance.  The Joint 

Committee may meet within four weeks and undertake site visit and look 
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into the grievance and take remedial action in accordance with law 

following due process.  Factual and action taken report may be furnished 

within three months by e-mail at judicial-ngt@gov.in preferably in the 

form of searchable PDF/ OCR Support PDF and not in the form of Image 

PDF. 

3. List the matter for consideration on 26.05.2022. 

 
 A copy of this order, along with a copy of the complaint, be 

forwarded to the CPCB, State PCB, Commissioner, Municipal 

Corporation & District Magistrate, Thane, Maharashtra and Chairperson, 

MCZMA (Maharashtra Coastal Zone Management Authority) by e-mail for 

compliance. 

  

Brijesh Sethi, JM 
 

 
 

Prof. A. Senthil Vel, EM 
 
 

February, 04, 2022 
Original Application No. 105/2022 
AP & AG 
 
 

mailto:judicial-ngt@gov.in


MAHARASHTRA POLLUTION CONTROL BOARD
Tel 25802272
Fax 25805398
Website: http://mpcb.gOv.in 
E-mail ld: rothane@mpcb.gov.in 

Regional Office, Thane
5h Floor, Office Complex Bldg 

MAHARASHTAA

Near Mulund Check Naka,

Wagle Estate, Thane-400 604. 
"Your Service is our Duty" 

No. MPCB/NGT_Arif Nawaz/ROT. 1244 Date: 29/03/2022

OFFICE ORDER 

Sub Constitution of Joint Committee in compliance of the Judgement dated 
4/02/2022 passed by Hon'ble NGT, Principal Bench in Original
Application No.105/2022 filed by Shri. Arif Nawaz M. M. Iraqi v/s. State of 
Maharashtra). 

Shri. Arif Nawaz M. M. Iraqi has filed an Original Application bearing no. 105/2022
against the State of Maharashtra. before the Hon'ble National Green Tribunal, principal bench 

regarding unscientific discharge of sewage in open water bodies i.e. in Ulhas River and Desai
Creek in Mumbra and Diva Dist. Thane, causing water pollution and serious health hazard to 
the nearby residents and for spreading various kind of diseases. 

In the said matter, Hon'ble NGT has passed an elaborate Judgment dated 4/02/2022 
and in compliance of the said Order, the following Committee is constituted 

Sr. Joint Committee Member Contact No. Email address
No 

1 Hon'ble District Magistrate 02225343636 collectorofficethane@gmail.com 
Thane

2 Commissioner, 
Thane Municipal Corporation,. 

Thane
3 Commissioner, 

Kalyan Dombivali Municipal 
Corporation 

4 Representative of Central
Pollution Control Board

022-25331590 mc@thanecity.gov.in 

0251-2204065 commissioner kdmc@gmail.com 

commissionerkdmc@gmail com 

9428167876 pratik.cpcb@gov.in 

5 Representative of Maharashtra 
Coastal Zone Management 

Authority 
6 Regional Officer Kalyan 

Maharashtra Pollution Control

Board Kalyan
7, Regional Officer Thane

Maharashtra Pollution Control 

9004653933 sanjay.sandanshiv@nic.in; 
sandanshiv.us@gmail.com 

9423260143 rokalyan@mpcb gov.in 

9892667704 rothane@mpcb.gov.in 

Board, Thane
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The Terms of Reference of the Committee are as follows:

1. The joint Committee shall be at liberty to visit the site and interact with the stakeholders. The 

Committee shall also be at liberty to take assistance from any other expert/institution. 

2. The joint Committee shall look into the grievance and take remedial action in accordance with 

law following due process. 

3. The joint committee shall furnish the factual and action taken report within three months.

4. Regional Officer, Thane and Kalyan, Maharashtra Pollution Control Board wil be the Nodal 

Officer for coordination and compliance. 

ar' 
(R. B. Andhale)

Regional Officer, Thane

Copy for information and necessary action to: 

1. Hon'ble District Magistrate, Thane. 

2. Commissioner, Thane Municipal Corporation, Thane

3 Commissioner, Kalyan Dombivali Municipal Corporation, Kalyan 

4 Shri. Pratik Bharne, Additional Director (Scientist 'E'), Regional Directorate, Pune, Central

Pollution Control Board.
5. Shri. Sanjay Sandanshiv, Under Secretary, Environment Department, Mantralaya, Mumbai

6 Regional Officer, Kalyan, MPCB, Kalyan.
7. Regional Officer, Thane, MPCB 

Copy for information to 
1. Joint Director (VWPC), M. P. C. Board, Mumbai.

2 P&L Division, MPCB, Mumbai.

3 Sub- Regional Officer, Thane-
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Minutes of the Meeting 

Dated: 13/4/2022 

 

1st Meeting of Joint Committee in compliance of the Judgement order dated 04/02/2022 
passed by Hon’ble National Green Tribunal (NGT), Principal Bench in original 
application No. 105/2022 filed by Shri Arif Nawaz M. M. Iraqi V/s State of Maharashtra.   

 

A meeting was held in-person under the Chairmanship of Hon’ble Collector & District 

Magistrate, Thane on 13/04/2022 at Conference Hall Collectorate to discuss the matter in detail 

and decide the course of action of the committee. Following Committee members and other 

officers were present in the meeting. 

i. Shri Rajesh Narvekar – Hon’ble Collector & District Magistrate, Thane 
ii. Shri Ravindra Andhale – Regional Officer Thane, MPCB 
iii. Shri Satish Dehrekar – District Joint commissioner, Urban development, 

Collector office Thane. 
iv. Shri Sanjay Sandanshiv – Undersecretary, Environment dept., GoM 
v. Shri Satish Padwal – Sub Regional officer- Thane 2, MPCB 
vi. Shri Babasaheb M Kukde – I/C Regional Officer Kalyan, MPCB 
vii. Shri Rupesh Mahale- Project officer, MCZMA, Env. Dept, GoM 
viii. Shri Prakash Khadtare, Executive Engineer, Thane Municipal 

Corporation (TMC) 
ix. Representatives from Kalyan Municipal Corporation.  
x. Shri Shakil Shaikh, Sub Regional officer- Thane 1, MPCB 
xi. Shri Upendra Kulkarni, Sub Regional officer, Kalyan-1, MPCB  

Leave of absence was granted to Shri Shri Pratik Bharne – Scientist E, CPCB, Pune. 

Chairman of the Committee welcomed the members of the committee and allowed 
proceedings of the meeting to start.  

Shri Ravindra Andhle – RO Thane (MPCB) briefed about the NGT matter and its order 
dtd 04/02/2022. He further elaborated and clarified that the issue is mainly related to disposal 
of untreated sewage in to Mumbra creek. 

 Representative of TMC informed that TMC has installed 32 MLD Capacity STP, which 

is in operation since 2016. Main sewer line laying work is done. In Ward no. 29 (part), 

30,31,32,33(part) of Mumbra, house drainage to main sewer line connection work is under 

progress since 2019. Presently Mumbra STP is receiving 2 MLD sewage. Once above-

mentioned house to sewer line connection work is completed, sewage collection at STP is 

expected at the tune of 15 MLD. 
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 MPC Board representative gave an overview about the past analysis results of  Mumbra 

STP and Ulhas creek. Board further shared the various directions issued to the TMC for non-

compliances at STPs, to ensure 100 % treatment of generated sewage and to restrict the 

untreated/ partially treated sewage reaching to the Thane Creek.  

 

Shri Rupesh Mahale- Project officer, MCZMA briefed the committee about the history of 

litigations filed in regard to the untreated sewage discharge in the Mumbra. 

 

 Committee unanimously decided to visit the site on 21-04-2022 to assess the factual 

position and interact with the stake holders. Sampling also would be taken in the presence of 

committee members; samples may be analysed for DO, BOD and faecal coliform etc. 

 

Meeting ended with the vote of thanks. 
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THANE MAHANAGAR PALIKA, THANE. 

CENSUS DEPARTMENT 

AS PER POPULATION CHART. 

S.NO. PRABHAG SAMITI NAME WARD NOO POPULATION

26 58268 

30 105 

31 53319 MUMBRA PRABHAG SAMITI 
32 54604 

TOTAL 226296 

16 55886 
17 56306 

2 
WAGLE PRABHAG SAMITI 53414 18 

TOTAL 165606 

10 50722 

51974 
3 

UTHALSAR PRABHAG SAMITI 51700 12 

TOTAL 154396 

62268 

23 61742 

4 
24 62519 KALWA PRABHAG SAMITI 
25 62697 

TOTAL 249226 
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Information /Data reguired from Thane Municipal Corporation 
Sewage 
Sr. No. Required Data Information_ 

Population of Mumbra/ Shil/ Kausa/ Diva is 431843 Ward wise/ zone wise 

population of Mumbra /Shil/ 

Kausa/ Diva 
Qty of Water supplied to 

above areas in MLD and its 

source. 
Sewage generation qty 

100 MLD- Information from water department 

2 

Sewage generation of Mumbra/ Shil/ Kausa/ Diva is 

|47 MLD 

Sewage collection- system/ 23 km sewer network is completed 
4 

|network. 
|Sewage treatment 5 

Existing Work in Progress Proposed 

|A) STP details- units/flow 
diagram= I Number 

(Mumbra of 32 MLDD 

A) Present flow of sewage; 

data for last 1 yr. = 2.5 MLD 

No work in progress of DPR is Prepared for Kausa 

Shil and Diva Area. Having 

5 STPs of 106 MLD and 

|132 km. sewer network. The| 

project is awaited for fund 

STP 

B) Society / flat system- No of 

society/STPs total capacity. 

= Total nos. of private STPs 

are 22 nos. (Capacity of these 

22 nos. STPs is 6.89 MLD) 

Proposed STP details/ 

Sewerage network/ Target plan 
with month and date. 

as above 

Note- In Mumbra Kausa, Shil, Diva area as per Government norms it is compulsory 
to Construct STP while developing land more than 20,000 .00 sqmt. Those plot 
having area below 20000 sqmt. it is compulsory to construct septic tanks for sewage 
treatment. Without septic tank no Occupation Certificate is given by corporation-other 
then legal building those building/chawl/huts does not have septic tanks, survey of 
such structures is in progress, for such structures the house connection work is also in 
progress (Round about 1700 no of house connection). In next phase remainging 3000 
house connection of such structures will be connected to sewer network will be 

propored. 

City Engineer Add. CiEngineer Executive Engineer 

3T 

3T flor| 022 
T. . 
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Current status of all Centralized & Decentralized Waste 

processing 

As per Directions received from Hon. Bombay High Court in Civil Application

ST/No.8250 of 2018 in writ petition no 1740 of 1998, Order dated 16/03/2018 , The Hon. 

Court has directed Thane Municipal Corporation to ensure that substantial part of the 

generated MSW is scientifically processed till 31s December 2019. Also TMC has been 

directed to undertake scientific study for assessing the quantity of Solid Waste which is likely 

to be generated within the span of 25 years in future and the impact of generation of Solid 

Waste and construction waste on the environment. Accordingly vide work order dated 

14/02/2019 by 31st October 2019 the said complíance by All India Institute of Local Self 

Government has been carried out. 

Current status of the Centralized and the various Decentralized processing plants 

Capacit Current Status 
Technology Sr. Processing 

Facility 
Operation 
al Date 

Centralized / No (In 
TPD) 

Decentralized 

The first phase (commissioning of 
MRF plants 

December 2022. 
Subsequently after the shifting of high 
tension power lines the second phase 
(commissioning of Waste to energy 
plant) will be operational within one 

year. 

)will commence by 

1200 
Diaghar Waste to energy Dec 2023 

M.T. 

Hiranandani Plant is Fully Operational 
April 
2019 Bio-Composting 20 ton 

Estate 

Plant is Fully Operational 

Kolshet Bio-methanation 10 ton Oct 2019 

Plant is Fully Operational 

Kausa Bio-methanation 10 ton Oct 2019 

Hiranandani Mechanical Plant is Fully Operational 
ton Jun 2019 

Estate Composting 

Plant is Fully Operational 
Mechanical Kolshet 25 ton Feb 2022 
Composting 

Plant is Fully Operational 

Mechanical 
Kausa 10 ton Jun 2019 

Composting 

Plant is Fully Operational 
Vrundavan Mechanical 

8 Society Composting 
10 ton Jun 2020 



C.P.Talao 600 Plant is Fully Operational 
Transfer Station 

Wagle M.T. 
9 

300 Plant is Fully Operational 
C &D Waste C& D Waste 

M.T. 

Plant will be Fully Operational 
from 15/5/2022 

00 
Windrowv 

composting, 
scientific landfill 

12 Bhandarli Trial runs to 
M.T. 

commence 

from 1/5/2022 
site for the inerts 

Deputy Mnicipal Commissioner 

Solid Waste Management 

Thane Municipal Corporation, Thane 
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ANALYSIS RESULTS: MUMBRA STP MONITORING BY MPCB ( 2019 & 2020)  

Parameters pH BOD COD SS TDS O & G Chloride 

Standards (outlet)  

 Not exceeding 

 

6.5 to 8.5 10 mg/L - - - 5 mg / L - 

Date of Collection Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 

22.01.2019 7.5 8.1 260 5 560 20 115 11 … … 5.6 BDL … … 

21.05.2019 … 6.7 … 8 … 36 
 

12 … … 
 

BDL … … 

26.07.2019 6.5 6.5 240 12 1096 40 508 21 … … 14.4 BDL … … 

27.08.2019 6.6 6.8 520 18 984 64 55 29 793 655 6.4 BDL 150 175 

26.11.2020 6.6 7 340 6 600 40 22 12 … … 1.8 BDL … … 

31.12.2020 6.7 6.6 45 4 88 20 46 11 582 363 BDL BDL … … 

26.08.2021 6.6 6.7 210 23 
      

1.6 BDL 
  

Parameters Sulphate Phosphate Free Ammonia Nitrate Total 

Ammonical 

Nitrogen 

Disolved 

Phospates 

DO 

Standards (outlet) 

 Not exceeding 

- - 1.2 mg/L 45 mg/L - 5 mg/L NLT 5 mg/L 

Date of Collection Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 

26.07.2019 … … 3.4 0.38 0.01 0.01 0.49 0.45 … … … … … … 

27.08.2019 48 59.1 
 

… … … … … … … … … … … 

26.11.2020 … … 2.82 0.07 4 4 4.6 2.15 … … … … … … 

31.12.2020 … … … … … … 1.47 4.26 6.6 1.1 1.57 BDL Nil 4.6 

26.08.2021 
  

0.11 BDL 
  

0.71 0.98 19.1 0.71 
  

Nil 2 
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Photographs taken during the joint committee visit on 21.04.2022 
 

 
SBR at STP Mumbra Thane Municipal Corporation 

 
Bio-Composting Facility Kausa 

 
Desai Creek UP Stream, Khadi Bridge, Diva 



 
Desai Creek down Stream, Chuha Bridge, Diva (High Tide) 

 

 
Dosti Planet nallah, Shil, Mumbra 

 
M.M. Valley nallah, Kausa, Mumbra 

 



 
 

 
Kadar Palace (Aminabaad), nallah, Kausa 

 

 
 

Amrutnagar nallah, Mumbra 
 
 
 



 
Sanjay Nagar, nallah, Mumbra 

 

 
Mumbra Station nallah 

 
Retibunder nallah, Mumbra   
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Thane Municipal Corporation, Thane. 

Sub :- Information regarding Detailed Action Plan for OA No.105/2022.  

           (Arif Iraqi ) 

Ref :- E-mail received from Sub Regional Officer, Thane-1  MPC Board,      

           Dt.06.05.2022. 

Sr. 

No. 

Points Detailed Action Plan and Timeline Program 

1 Entire sewage 

generation shall be 

collected & shall be 

treated  

For Mumbra Kausa 32 MLD STP is constructed 

and 23 Km sewer line laid and  Commissioned 

on 2018, since from 2019 property connection 

joining to sewer line is in progress 

2 Connection of 

household to main 

sewer line work 

completion  

Household connection is in progress since from 

2019. Round about 1700 house connections in 

Mumbra Kausa will be completed in coming 2 

years. Other than this, property survey is going 

on for house connections.    

3 Broken Sewer line 

work completion if 

pending  

Detection/ repair work of Broken Sewer line 

work is going on and will be completed up to 

May 2023.   

4 Any other expansion / 

up gradation  work 

which might have 

been planned 

DPR for Sewerage Scheme for Shil and Diva 

area is prepared  having 5 STPs of 106 MLD , 

132 kilometer sewer network, 18 Pumping 

station and 10 booster station having huge 

project cost. Due to covid 19 maximum 

expenditure of TMC is spend on covid 19 in 

during last 2 years. This project will be taken in 

hand step by step on priority as availability of 

funding  

  

City Engineer           Add. City Engineer    Executive Engineer 
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